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Supply of Kerosene and Diesel Qil

28-C. SHR] P. RAJGOPAL NAIDU:
Will the Minister of PETROLEUM
AND CHEMICALS pe pleased to state:

(a) whether Kerosene and diesel
oil are supplied through Government
distribution system in villages; and

(b) if not, the reasons therefor?

THE MINISTER OF WORKS AND
HOUSING AND PETROLEUM AND
CHEMICALS (SHRI P. C. SETHI):
(a) and (b). The requisite informa-
tion is being collected and will be laid
pn the Table of the Sabha.

PAPERS LAID ON THE TABLE

NOTIFICATIONS UNDER ESSENTIAL Com-
MODITIES AcCT, 1445, REVIEWS ON AND

ANNUAL REPORTS OF LiBrrzoL INDIA

Lrp.,, BomBay 1978-79, Mabras Re-

FINERIES LTD., MADRAS FOR 1978-79,

ENGINEERS INDIA Ltp., NEw DELHI FOR

1978-79, CocHiN REFINERIES LJD., FOR
1978-79 ETC. ETC.

THE MINISTER OF WORKS AND
HOUSING AND PETROLEUM AND
CHEMICALS (SHRI P. C. SETHI):
I beg to lay on the table:—

(1) A copy each of the following
Notifications (Hindi and English ver-
sions) under sub-section (6) of section
3 of the Essential Commodities Act,
1955: —

(i) The ZXerosene (Fixation of
Ceiling prices) Second Amendment
Order, 1979, published in Notification
No. G.S.R. 490(Ey in Gazette of
India dated the 17th August, 1979.

(ii) The Light Diesel Oi] (Fixa-
tion of Ceiling Prices) Third Amend-
ment Order, 1979, published in Noti-
fication No. G.S.R. 491 (E) in Gazette
of India dated the 17th August,
1979.

(iii) The Furnace Oil (Fixation of
Ceiling Prices and Distribution)
Amendment Order, 1979, published
in Notification No. G.S.R. 492(E)
in Gazette of India dated the 17th
August, 1979.

(iv) The Kerosene (Fixation of
Ceiling Prices) Third Amendment
Order, 1979, published in Notifica-
tion No G.S.R, 535(E) in Gazette
of India dated the 11th September,
1979.

(v) The Paraffin Wax (Supply,
Distribution and Price Fixation)
Amendment Order, 1979 published
in Notification No. G.S.R. 595(E) in
Gazette of India dated the 30th
October, 1979.

[Placed in Library. See No. LT-
40/801.





